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 la- 934] ubZ fnYyh] c`gLifrokj] iQjojh 28] 2019@ iQkYxqu 9] 1940 
No.  934] NEW DELHI, THURSDAY,  FEBRUARY 28,  2019/ PHALGUNA 9,  1940 कॉरपोरेट कॉरपोरेट कॉरपोरेट कॉरपोरेट म�ंालयम�ंालयम�ंालयम�ंालय अिधसचूनाअिधसचूनाअिधसचूनाअिधसचूना नई �द�ली, 28 iQjojh, 2019 का.आ.का.आ.का.आ.का.आ.    1068106810681068((((अ)अ)अ)अ)....———— क� �ीय सरकार, कंपनी अिधिनयम, 2013 (2013 का 18) क� धारा 132 क� उपधारा (3) �ारा �द� त शि� तय� का �योग करते �ए, िन� निलिखत ! यि� तय� को तुरंत �भाव से रा& 'ीय िव� तीय (रपो)टग �ािधकरण (एनएफआरए) के अंशकािलक सद0 य� के 1प म� िनयु� त करती ह,ै अथा4त्:- (i)  7ी के. वी. आर. मू:त, संयु� त सिचव, कारपोरेट काय4 मं;ालय; (ii) 7ी राम मोहन जौहरी, महािनदशेक, सूचना �णाली और लेखा परीAा के िलए अB तरा4& 'ीय क� � (आईसीआईएसए), िनय;कं और महालेखापरीAक; (iii) 7ीमित सुधा बालाकृ& णन, मुE य िव� तीय अिधकारी, भारतीय (रजव4 बFक; (iv) 7ी अमरजीत Gसह, काय4कारी िनदशेक, भारतीय �ितभूित और िविनमय बोड4; (v) अI यA, भारतीय चाट4ड4 अकाउट�ट स0ं थान (आईसीएआई);  (vi) अI यA, लेखा मानक बोड4, भारतीय चाट4ड4 अकाउट�ट सं0 थान (आईसीएआई); (vii) अI यA, ऑडीKटग  बोड4, भारतीय चाट4ड4 अकाउट�ट सं0 थान (आईसीएआई)। [फा. सं. एनएफआरए-05/6/2018- एनएफआरए-एमसीए]  के.वी.आर. मू:त, सयंु� त सिचव 
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MINISTRY OF CORPORATE AFFAIRS 

NOTIFICATION 

New Delhi, the 28th February, 2019 

S.O. 1068(E).—In exercise of powers conferred by sub-section (3) of section 132 of the Companies Act, 2013 

(18 of 2013), the Central Government hereby appoint the following persons as part-time members of the National 

Financial Reporting Authority (NFRA) with immediate effect, namely:-  

 

(i) Shri K V R Murty, Joint Secretary, Ministry of Corporate Affairs; 

(ii) Shri Ram Mohan Johri, Director General, International Centre for Information Systems and Audit (ICISA), 

Comptroller & Auditor General; 

(iii) Ms. Sudha Balakrishnan, Chief Financial Officer, Reserve Bank of India; 

(iv) Shri Amarjeet Singh, Executive Director, Securities and Exchange Board of India; 

(v) President, Institute of Chartered Accountants of India (ICAI); 

(vi) Chairperson, Accounting Standards Board, Institute of Chartered Accountants of India (ICAI); 

(vii) Chairperson, Auditing and Assurance Standards Board, Institute of Chartered Accountants of India (ICAI). 

 

[F. No. NFRA-05/6/2018-NFRA-MCA]                                     

K. V. R. MURTY, Jt. Secy. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 
  

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 

and Published by the Controller of Publications, Delhi-110054. 


		2019-03-01T12:32:27+0530
	ALOK KUMAR




